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seems to be utterly unaware of what 
is happening in this country so fat' l1li 
gheraos are concerned? 

Shrl F. A. Ahmed: Thll't part of the 
function can be better performed by 
my hon. friend by peTsuading other 
people not to indulge in this activity. 

Shri D. C. Sharma: I am not the 
Minister. You are the Minister of 
Industry. We made you Minister, but 
you cannot perform your duty. 

Shri Tenneti Viswanatham: As the 
Minister has conceded that there is a 
moral claim to start some gheraos at 
least, has he ll ~  a limit beyond 
which gherao becomes illegal and be-
low which it becomes legalised? 

Shri F. A. Ahmed: I have not claim_ 
ed justification for it; some people 
claim it. 

Shri J. B. Kripalanl: If I mistake not, 
the Minister said' thm in certain Cr.sell 
gheraos are justilled. 

Shri F. A. Ahmed: I have net said' 
that. 

Shri J. B. KripaIaai: May I krww it 
that is his view or that is the view of 
the Cabinet? 

Shrl F. A. Ahmed: I am SOl'ry if that 
has been misunderstood. What I said' 
was thm some people claim that it is 
justified. . 

Shri ..... a: May I dl!aw YOIH' atten-
tion to !Pc. impropriety of the parti-
cular answer that the han. Mimster 
has repeated three times?' He must be 
aware now how a wrong impression 
has come' to be created', ami he should' 
take himself more seriously, and not 
simply be content with saying that 
some people are saying 80. Some 
people say that to murder is good. 
Then what does that mean? The 
impression will naturally ~ created' in 
the country that to murder is; a good1 
thing ir! some cases. Does the. Mini.!t· 
tel' think aot 

Shri F. A. Ahmed: May I lust SlIT 
that the question was framed in such· 
a manner if that was the view of the 
Labour Minister of West Benga!. I 
said: Ye'!J, there is a claim on the Dart: 
of some people who say so. 
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The HiniBter of RaIl"..,. (Shrl C. 
II. PoollACha): (a) Yes, Sir. The mob 
which was orgill'ally 200 in number 
swelled to 1000 l'3ter. 

(b) Yes, Sir. 

(c) No, Sir. But members of the 
Police, Railway Protection Special 
Force and a District Civil officer did 
receive injuries ~ t:> pelting of 
stones by the mob. 

(d) 11 ~ s 9 of the mob were in-
juried as II result ot police firing. 3 
were givr n first aid and discharged. 
The remaining 8 were ll ~  In 

Krishnagar Civil Hospital. I succum-
bed to irjuries. Damage to railway 
property has been s i ~  lit a 
little over Rs. 3000/. 
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Shrt C. M. Poonacha: Not exactly. 
Th" resid,mts of the refugee camp 
.earby auU'ted some agitation demand-
ing enhancement of their daily dole 
that was ,:iven to them and against the 
food shortage. Consequent on that, 
they camE II'lld obstructed the running 
of trains, md thus a situation develop-
ed where certain unlawful acts were 
oommittetl. 

Slarl 8b rl ChlUUl Geel: 1 would Uke 
to know whether, In view of several 
railway holdups recenUy. an enquiry 
h.. been conducted into this al'l'air, 
and what arrangements the Gov-
erDIIlP.Ilt contemplate to secure the 
sety of the ss ~ s travelling on 
the railW'Ts. 

I also want to know whether in-
'View of this incident, the Goverament 
has made adeqUllte arrangements for 
the aec:urity of the passenprs. 

8hrt C. ~  These matters 
are bemg discussed with the West 
Bengal (.overnment, including the 
Chief Minister and the Deputy Chief. 
Minister there, and as a result of that, 
they wanted certain assistance 1Irom 
the Railway Protection Force. Eight 
companies of the Railway Protection 
Force have been placed at the dispolIal 
of the Bengal Government to safe-
guard the interests of the travelling 
public by tra ins. The lav' and ordeT 
question is a matter which rests with 
the State Government. As 'and when 
they seek additional assistance,· we 
are prepared to render such assistance 
as is necessary. 
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Shrt C. M. Poonacba: The is i~ 

magistrate, the sub-divisional officer 
and the deputy superintendent of police 
were aU present at the site and per-
haps they may have taken control of 
the situatlon and ordered neeeSSB17 
police action. 
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Sbrl C. II. Pooucha: Accordinl to 
the information that 1 have, thirtY 
rounds of tear gaal shells were burR; 
to control the situation. 
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8brI C. M.P-u: I bad eZplain-
ed earlier that they were demanding 
an increase in their daily l ~  that 
wee perhaps the reason. 
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Shrl C. M. Pooaaeha: The recitesslil 
of these grie'Vances is not a matter tor 
the railwa,Y's; it is tor the state govenl-
ment and the ministries concenled 
there. I.m only giving information 
about the incident that has taken 
place. 
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s.rl C. M. POOII.IIeha: I do not have 
any informaUon to that effect. 
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Sbri C. M. Poonaeba: J have es-
plained it already that they demanded 
• rise in' lheir daily dolee. 

Shrl P. Ve.katllsabbatah: At the 
slightest provocation or even without 
any provocation, to give ~ to lheir 
tmagm'ary or real lrievances, Shri 
Poonacha'lI railway administration. Is 
made the tariet everywhere in the 
country. In thiB connection has the 
railway ministry any liaison with the 
state lovemmenta to enlist their co-
operation to see that the DI\Uonal pro-
perty is hot destroyed to giVe ezpres-
mon to certim Joeirl lJ'iivancei' 

Shrl C. M. POOIIaCba: We keep don 
liaison with the state government and 
other authorities concerned tor the 
smooth running of the railw8)1I. I 
must admit that the railways have be-
come the easiest target of attack when 
there is any kind of political upheaval 
or distrubance. 
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Shri C. M. POODaeba: It is not OIl 
account Of any action initiated by the 
railways; it is due to action taken by 
the state authorities. 
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Shri C. M. Poonacha: l li ~  about 
two or three weeks ago r made a 
statement In t.hia reprd. ~ lIUm-
~  of train holdups are tar too mali,. 
and are becoming more and more 
day afteJ' 6ay. Even now In the HOIF-
rah-Se8J.dah section, between waltaJT 
'and Howrah the railway services Il!'e 
disrupted end the trains are not I'UII 
according to the schedule. These In-
terruptioru: are becoming more fre-
quent and also sertoUII. 

Shrl Hem Baraa: VIonenE'ver then. 
is IIOlDething in this country, the ran· 
WII¥8 are the, target of attacks. 0riJaI0. 
is following West Bengal in this ra-
peel, M8'Y I know if the hon. ~ 

can enlighten w as to what is &bent 
so much attractive about the il ~ 

that the moving t1'dins are the tarpa 
of attack and the movement crt the 
traina 111 also held up? 

.. . 
IiIhrl C. M. Poouclta: I am sorry I 

could not follow Ut. hon. Jlem!M!r. 
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1Il'. Speaker: It 18 a 
becauae the railwayS 
everywhere. 

humour; it ill. 
are ~ 

8JarI Bem Baraa: I shall repeat it, 
Sir. Whenever there is something in 
this country, generally the railwaYi 
are the target of attack. Orissa is 101-
low.ing West Bengal in this respect. 

In that connection, will the hon. 
Minister enlighten 118 as to what is 
there. so much attractive about the 
railways that moving trains are held 
up and stopped and are subject to the 
pelting ot stones? What is there 110 
much attractive about Shri Poonacha? 

Mr. Speaker: All right. Let us 
proceed to the next item. 

Shri Kanwal Lal Gupta: Is there 
not a reply to this question? 

Mr. Speaker: I have answered it. 

Shri Hem Barua: What was the 
reply, Sir? 

Mr. Speaker: I said that the rail-
ways are easily il l~ everywhere. 

Shrl IJadraJit Gupta: On the. previous 
occasion, to which the hon. Minister 
referred just now, '1 couple of weeks 
ago, when he laid a statement about 
the dislocation of trains I had drawn 
the attention of his colleague, the 
Minister of State, to a report apPear-
ting in the Statesman from Calcutta, 
referring to this Dhubuha IOCloent it-
self, which said that this crowd of 
refugees who were obstructing the 
train and even removed part of the 
track, was led by local Congr(,s. 
leaders. I want to know whether sub-
sequently he has found out anything 
more about this. Can he tell ua! 

I 
Slut C. II. PIMa&cba: I have no in-
formation. j 
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Shri C. M. ~  The railway. 
"'ere the object of attack; we had 
not had any control over the .:iituation. 
These actions to control the situauon 
are taken by the State Government 
und.er their authority; and they ~ 
cis.e their. authority by taking appro-
pnate action. I am only fUrnishing 
the informations. I do not have a117 
more to add. 

WRITTEN ANSWERS TO QUES-
TIONS 

~  Promotion Bodiea 

~17 8  Shrt Ram K:1shan Gupta: 
WIll the Minister of Commerce be 
plell8ed to state: 

(a) whether Government propose to 
reduce the number of export promo-
tion bodies and other douncils and 
committees with somewhat i ~l l 

membership and overlapPing func-
tions; 

(b) if so, whether lIny plan has been 
chalked out in this regard; and 

(c) if so, the .-.in features there-
of! 

The MlDlster 01 CODllllerCe (Shrt 
DiDesh SlDc'h): (a) to (c). Proposals 
under consideration of Government 
contemplate:-

(i) amalgamation 01 the Bond It 
Trade with the J::cport-bu.'lOrt 

~ COWldl, anel 




